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(SHRI JAGDISH TYTLER): (a) No, 
Sir. No such package tour is contempla" 
ted at pre ent , 

(b) and (c) Do not ari e. 

Jumb Jet A ect d by Bird Hit 

6S9. I V. OBHANADR SWARA 
RAO : 

SHRI M. RAOHUMA REDDY: . 
Will the Minister of TRANSPORT be 

pleased to state : 

(a) whether Government's attention 
ha been drawn to be Press r port appear .. 
ing in industan Time dated 12 Septem-
ber, 1985 wherein it ha been stated that 
a Air India Jumbo Jet carrying 299 
passengers on hedulcd flight to Bombay 
and Rome had a narrow escape when one 
of its engine wa aiTected by a bird-hit just 
b,:fore the take off ; and 

(b) if so. the details thereof and the 
remedial st p taken by the Government of 
India? 

TH Ml 1ST R OF STAT IN THE 
D PARTM NT 0 CIVIL AVIA ON 
(SHR JAGDI TYTL R): (a) and (b). 
Y s Sir. While on its take- if run at 
Delhi airport n seh duled flight to 
Rom on 11-9- 985 at appr ximnt 1y 0700 
houts IS I e cngi ne of Air India 
B-747 Jumbo J t fail -d. Th pilo t abort d 
the take-off and th aircraft wa taken to 
the par in bay. n aminati n revealed 
th t th ngine had b n hit by a vultur . 
During th ta yin , .. om tyr fl1 0 ot 
deft ted. n th pa ns r nd t11 cr w 
were af . 

cr a .. 

pr .. 
nimal 

nd h 

shops, butcheries etc. within a radius of 
10 kilometres around airfields to prevent 
concentrati n of birds near airports. 

, . 
Inquiry into Kanishka era h 

660. SHRI DHARAM PAL SINGH 
MAL K.: 
SHRI MANIK REDDY : 
SHRI R.M. BliOYE : 

Will the Minister of TRANSPORT 
be pleased to state : 

(a) whether the Inquiry Commission set 
up to inquire into the ~auses of Kanishka 
air crash on 23 June, 1985 killing all the 
329 passengers on board ha since sub-
mitted its report to Government; 

(b) if not, the reasons for the delay; 
and 

(c) the time by which the _ report is 
likely to be submitted to Government? 

THE MINIST R OF STAT IN THE 
D PARTMENT 0 CIVIL AVIAT ON 
( HRI JAODI H 1YTLER): (a) ·No 
Sir. 

(b) and (c) As per the notification 
of appointment the Court investigating the 
Kanishka crash ]la becn a ked to furnish 
its r p r t to the G vernment by 31 D cern-
ber, 1985. 

Standing Committ of Minister to 
Formulate Policy for Family Plannln 

661. SHRI VAS WANTRAO 
GADAK PATl 
(S RI R. M. 

Will the Minister f ALTH AND 
MILY W P R b plea d to state: 

(a) wheth r G vernrt1 nt hn ve set up a 
tanding mmitte f Mini ters to for-

mulate policy for F mily Pl' nnin ; 

(b) if ,what is its comp itton and 
approach to the amily J nning pro- ' 

ramme; 

c) wheth r tate Oov rnment wiJI b 
a 0 i t d ith th . f rmul ti n of pro .. 

r mm s; a 




